(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
GEMUS ENGINEERING LIMITED

Engaged in the activities of manufacturing and export of Ductile Iron Casting at

Uluberia, Howrah, West Bengal

Corporate Persons) Regulations, 2016)

RELEVANT

Name of the corporate debtor. along with
PAN & CIN/LLP No.

GEMUS ENGINEERING LIMITED
CIN: U27109WB1996PLC081038
PAN: AAACG9719R

Address of the registered office

E/3/4 Gillander House
8. N S Road, Kolkata-700001, West
Bengal, India

URL of website

Not Known

Details of place where majority of fixed
assets are located

Land around 9.25 cottah at District
Howrah, Police Station & A.D.S.R
office Uluberia,Mouza- Manickpur

Installed capacity of main products/ services

N/A

Quantity and value of main

products/services sold in last financial year

N/A, there is no revenue from
operations in the company as is
evident from its last available audited
financial statements for F.Y. 2022~
23.

Number of employees/ workmen

NIL

Further details including last available financial
statements (with schedules) of twoyears, lists of
creditors, relevant dates for subsequent events
of the process are available at:

Details can be obtained by sending
email to:
gemus.ibc@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

Details can be obtained by sending e-
mail to:
gemus.ibc@gmail.com

10.

Last date for receipt of expression of interest

Saturday, 31% August, 2024

1L

Date of issue of provisional list of

prospective resolution applicants

Tuesday, 10" September, 2024

Last date for submission of objections to
provisional list

Monday, 16" September, 2024

13.

Date of issue of final list of prospective
resolution applicants

Wednesday, 25" September, 2024

14.

Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

Monday, 30" September, 2024

15.

Last date for submission of resolution plans

Thursday, 31" October, 2024

16.

Process email id to submit Expression of Interest

gemus.ibc@gmail.com




Notes:

1. The above timelines are subject to grant of extension of the CIRP period by the Hon'ble NCLT,

2. The Prospective Resolution Applicants who had submitted the Eol in pursuance to the Form-G dated June 29, 2024 as
published by the IRP, are not required to submit fresh Eols,

Anil Anchalia

‘53“.,c3.;¢,:;1\"9 Resolution Professional
Regn. No. IBBI/IPA-001/IP-P00049/2017-2018/10123

AFA No. AA1/10123/02/101224/106518, valid till 10.12.2024

Regd. Address : 16B Robert Street, 2" Floor, Kolkata-700012

Regd. E-mail Id : anilanchalia@yahoo.com
For Gemus Engineering Limited
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Date: 13.08.2024
Place: Kolkata
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GEMUS ENGINEERING LIMITED
Engaged in the activities of manufacturing and export of Ductile Iron Casting
at Uluberia, Howrah, West Bengal
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & | GEMUS ENGINEERING LIMITED

CIN/LLPNo. CIN:U27109WB1996PLC081038
PAN:AAACGI719R
2. | Address of the registered office E/3/4 Gillander House,
8,N S Road, Kolkata-700001, West Bengal, India
3. | URLofwebsite Not Known
4. | Details of place where majority of fixed assets [Land around 9.25 cottah at District Howrah, Police
arelocated Station &A.D.S.R office Uluberia, Mouza- Manickpur
5. | Installed capacity of main products/services  |N/A
6. | Quantity and value of main products/services [N/A,there is no revenue from operations in the
soldinlast financial year company as is evident from its last available audited
financial statements for F.Y. 2022-23.
7. | Number of employees/workmen NIL
8. | Further details including last available financial | Details can be obtained by sending email to:

statements (with schedules) of two years, lists | gemus.ibc@gmail.com
of creditors, relevant dates for subsequent
events of the process are available at:

9. |Eligibility for resolution applicants under |Details can be obtained by sending e-mail to:
section 25(2)(h) of the Code is available at: gemus.ibc@gmail.com

10. | Lastdate for receipt of expression ofinterest [ Saturday, 31st August, 2024

11. | Date of issue of provisional list of prospective | Tuesday, 10th September, 2024

resolution applicants
12. |Last date for submission of objections to |Monday, 16th September, 2024
provisional list
13. | Date of issue of finalist of prospective | Wednesday, 25th September, 2024
resolution applicants
14. | Date of issue of information memorandum, | Monday, 30th September, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans Thursday, 31st October, 2024

16. | Process email id to submit Expression of |gemus.ibc@gmail.com
Interest

Notes:
1. The above timelines are subject to grant of extension of the CIRP period by the Hon'ble NCLT.
2. The Prospective Resolution Applicants who had submitted the Eol in pursuance to the Form-G
dated June 29, 2024 as published by the IRP, are not required to submit fresh Eols.
Sd/-
Anil Anchalia
Resolution Professional
Regn.No.|BBI/IPA-001/IP-P00049/2017-2018/10123
AFA No.AA1/10123/02/101224/106518,valid till 10.12.2024
Regd. Address :16B Robert Street, 2nd Floor, Kolkata-700012
Date :13.08.2024 Regd. E-mail Id: anilanchalia@yahoo.com
Place : Kolkata For Gemus Engineering Limited
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